
45 Written Answers [ 30 AUG. 1974 ] to Questions 46 

Visit to India by U.S. Secretary of State 

832 SHRI B.D. BARMAN : SHRI L. 
MAHAPATRO : SHR  J.S. ANAND : 
SHRI SANAT KUMAR RAHA : 
SHRI BHUPESH GUPTA : 

Will the Minister of EXTERNAL AFFAIRS 
be pleased to state whether it is a fact that the 
invitation to the U.S. Secretary of State, Dr. 
Henry Kissinger to visit this country still stands 
? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SARDAR SWARAN SINGH) : 
Yes, sir. 

 

t[ Uniformity in pay-scales of various public 
sector organisations 

833 SHRI PRAKASH VIR SHASTRI : 
Will the Minister of LABOUR be pleased to 
state. 

(a) whether there is any proposal under 
Government's consideration to bring unifor-
mity in the pay-scales and other amenities 
admissible to the employee in various public 
sector organisations; 

(b) whether Government propose to recon-
sider their policy in regard to payment of 
bonus: 

(c) if so, whether any Committei has been 
constituted for this purpose; and 

(d) by when a final decision is likely to be 
taken in the matter?] 

 
t[THE MINISTER OF LABOUR (SHRI K. 

V. RAGHUNATHA REDDY): (a) Wherever it 
is possible to do so, attempts are made to bring 
about a rationalisation of pay-scales and 
allowances in the public sector undertakings. 

(b) to (d) The Bonus Review Committee 
was constituted by Government on the 28th 
April 1972, to review the operation of the 
Payment of Bonus Act, 1965. The Committee's 
final report is awaited.] 

Payment of allowances to the Employees of 
the ordnance factory at Ambarnath 

834. SHRI S.W. DHABE: Will the Minister 
of DEFENCE be pleased to state : 

(a) what is the rate of house rent allowance 
and CCA. paid to employees working in the 
Ordnance Factory at Ambarnath near Bombay 
in Maharashtra; 

(b) whether it is a fact that employees in 
similar Defence establishments near metro-
politan cities are paid house rent and CCA. at 
par with employees working in those cities; and 

(c) if so, what are the reasons for not giving 
the above allowances to the employees of the 
ordnance factory at Ambarnath at rates 
applicable to employees working in Bombay? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI J. B. 
PATNAIK): (a) Ambarnath is a 'C Class town 
and House Rent Allowance at the rate of 7£% 
of pay, subject to a maximum of Rs. 200 p.m.. 
is admissible there as in all *C Class towns. No 
Compensatory (city) Allowance is admissible 
in 'C Class towns. 

(b) The employees posted in the Defence 
Establishments which are located within an 8 
Kilometer limit of the periphery of the nearby  
qualified city  at  which House Rent and 

t[ ] English translation. 


